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(b) if so. what are the details in tbis regaid?

THE MINISTER OF STATE IN THE
*MINISTRY OF INDUSTRY AND COM-
PANY AFFAIRS AND IN THE MINISTRY
OF HOME AFFAIRS (SHRI ARIF MOHD.
KHAN): (a) Yes, Sir. .

(b) The Delhi Administration have, in-
formed that under the policy to grant (id-hoc
licences to industrial units which had been set
up in non-conforming areas prior to
15.8.1982, six relatives of the Mayor of Delhi
had, among others, submitted their
applications. After verification and site
inspection these six application were rejected
by the Factory Licensing Department of the
Municipal Corporation of Delhi.

Devefopment of Tourism in Jammu and
Kashmir

*249. SHRI DHARAM CHAND PRA-
SHANT; Will the PRIME MINISTER be
pleased to state;

(a) what is the Central grant given for
promotion of tourism to Jammu and Kash
mir during the years 1984-85 and  1985-
86; and

(b) what are the names of tourist places
for "which the aid was. given?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL AND
TRAINING; ADMINISTRATIVE RE-
FORMS AND PUBLIC GRIEVANCES AND
PENSION AND IN THE DEPARTMENT OF
CULTURE (SHRI K. P. SINGH DEO): (a)
and (b) There is no scheme in the Depaitment
under which Central Grants ar© given to the
State Governments [Union Territories in
general for development and promotion of
turism. During 1984-85, however, the
following schemes were taken up by the
Department for the development and
promotion of tourism in Jammu and Kashmir
which  are at  various  stages of
implementation:—e 810 RS—2
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to Questions 34

(Rs. in lakhs)

1. Development of facilities at Bagh-i-
Bahu (Jammu) 7.75

2. Construction of Indian Institute of
Skiing and Mountainneering building,
Gulmarg 20.00

3. Import of ski euipment through State
Trading Corporation for I[1S&M, Gulmarg.
321

4. Purchase of trekking and mountai-
neering equipment for use by the Slate
Department of Tourism 2.05

During the Vil Five Year Plan, the De-
partment proposes to take development cf-
schemes at Awantipur, Martand and Pan-
drathan for which Master Plans (land-use plan)
have been prepared. The details of the schemes
to be taken up in the Ceniral sector lare
awaited from the State Government. In
addition, the Department has also agreed to
provide way side facilities on the Leh-Srinaga,
road and some accommodation at Leh for
which again specific proposals are awaited
from the State Government. -

Per capita investment in States during the
.sixth Plan periol

' *250. SHRI ALADI ARUNA ALIAS V.
ARUNACHALAM:

V. ARUNACHALAM: Will the PRIME
MINISTER be pleased to Stae:

(a) what has been the per capita invest
ment in each State under the Sixth Five
Yjjaf Plan; iand.

(b) what wa; the ratio between the
investment by the States and the Centre?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI K. R.
NARAYANAN); (a) and (b) A statement is
laid on the Table of the House.
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Statemecnt .
St States Per Ca- Central  Percen-  Poreen-
Now . pita . assiste tage of g of -
. Stute anee as Stute Stite

Plan Ex- pereen-  Plon Ex-  Plan Ex-
penditure tuge of  pendi- penditure
bused on  totsl ture finan- finanecd
1981 State ced through
Census Plon Ex- throngh Medium-
(Rs)  penditurc} State’s tom loars
own res-  provided
ourees to clear
excluding ever-
Medivm-  drafts

term

]nm_ls
v Amadbiva Pradesh . . . i 603 g1-2 61 B 70
: Mamo i . . . : S 645 991 NIL )
g Dibar ., . . . . . . 428 450 496 124
1 Gujarat ; . v . i . gt 16:8 7 7907 85
5 Haryana . . . . . . 1260 17°9 716 -5
6o Rinachal Pradesh | » 5 " . 15380 7000 297 60
7 Jonamu and Kashmir . . & + 1538 100 0 NIL NIL
# Rarnatazka ‘ i A . . i . 700 21-4 GO0 80
9 KRerala . ' . . . - . 622 305 450 . 259
0 Madhya Pradesh . . . . . 740 277 [ 2 5ea
Ly Mabarashtra | i . . < . 1053 ib-5 8170 16
12 Manipur . . F . ’ . 1706 10000 NIL NIL
15 Meghalaya . . . i ; . 195t 95°0 NIL 500
14 Nagiland . . . . . . afing W00 N”f. NIL
15 Onissa . . -t ’ . " 500 . 487 443 70
i Punjalr . 2 F . 2 - F 1192 17-8 700 119
17 Rajosthan . . . . . . fing 347 47-9l 174
18 Sikkim . . : “ S . . 4127 10000 NiL NIL
19 Tamil Nadu . . . . . . 742 211 763 2:6
.:u Tripura . . . . . . 1584 930 . NIL 61
21 THtar Pradesh o« . “ W ‘ 560 356 594 50
2z ‘Woest Bengal | . . . . . 320 332 39°7 271
Torar-Srates : 710 33'2 503 7°5

[Exclud's"C:ntral grants of Rs. 1392-91 crores provided for Area development programme!
like Tribal Sub-Plin, Hill Areas Programmes and N.E.C.



